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APPLICATION UNDER SECTION 19 0OF THE

ADMINISTRATIVE TRIBUNALS ACT, 1985,

M.G. Chavan, .o .. Applicant.
V/s.

Scientific Advisor to the
Ministry of Defence and

Director General, Research
and Developmént, Ministry

of Defence, Research and

Development Organisation,

New Delhi. 110 011 and others..

D E X

Central Administrative Tribunﬁl

New Bombay Beach
Received apphcauon on.’ YS_L%
Hand | Posh

e i

Respondents.

Sor. No.
velied upon.

Description of documents

Page N..
From To,

Annexure.

1 , Application.

2 | Order dated 12-6-1989
containing the list of
Scientific Assistants
for placement in the-

higher pay scale.

3 (Daily Order Part II Sr. A_1 16 -

No.56 dated 11-7-1989,

4 Representation dated

28-6-1989.

1 10

A ' 11 15

A2 17 -

5 Order dt. 13-9-1989% pro- A-3 ' 18 22

moting the Applicant to

the grade of Junior Scien-

tific foicers.‘

Letter dt. 6-12-1989
from Respondent No.2.

23(1)~

"1 rr\bip JC"’”*“

A-4(1)




Sr.No., Description of documents Annexure Page No.
relied upon. , From To.
0
6 B Representation dt.29_12-89 A-4(ii) 3l (i4)
7 Letter dt. 22-2-1990 A=5 24 -

A
from Respondent No. é;j

communicatiﬁg the rea-
sons for supercesion.
B Vakalatnama in favour
o
of Mro MGA‘O MAHALLE,
Advocate, with the

first copy only.

9 | Indian Postal Order

No. Ol. 312460 for Rs.50/-

with the first copy only.

Signature of the Applicant.
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